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The 5th January 2015

No. 2/Thana-10-28/2014 H.(P)-28—Whereas, the State Government of Bihar has
communicated its decision regarding creation of '"'Garhi Police Station" in the district of
Jamuai vide Home (Police) Department's sanction order No. 3231 dated 11.04.14;

Now, therefore, in exercise of the powers conferred by section-2 (S) of the Code of
Criminal Procedure, 1973 and Section-8 (1) of Bihar Police Act, 2007 the State
Government, hereby, declares the creation of '"Garhi Police Station' with effect from the
date of publication of the notification. Its local jurisdiction shall be as follows:-

S.N Name of Revenue Village Revenue Police Name of P.S from
Station No which jurisdiction
Mauza has been
removed
1. Harkhar 1. Deepakarhar Khaira
2. Rupawel Khaira
3. Mahanthra Khaira
4. Vardon Khaira
5. Rajla Khaira
6. Sirisia Khaira
7. Pratappur Khaira
8. Chananwar Khaira
9. Kantitad Khaira
10. Bihayidah Khaira
11. Paniaptar Khaira
12. Bhaluaai Khaira
2. Gadhi Panchayat 13. Jagatpur Khaira
14. Baddih Khaira
15. Imrojor Khaira
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16. Devlatad Khaira
17. varadih Khaira
18. Sitmadih Khaira
19. Islamnagar Khaira
20. Bhadwadih Khaira
21. Millnitad Khaira
22. Muswa Pahari Khaira
23. Tetriadih Khaira
24. Nagowar Khaira
25. Azad Nagar Khaira
26. kariyatola Khaira
27. Amkoli Khaira
28. Nimatad Khaira
29. Badradih Khaira
30. Gaddi Bajar Khaira
Arunmabank 31. Arunmabank Khaira
32. Darima Khaira
33. Parasi Khaira
34. Hansodih Khaira
35. Mainijor Khaira
36. Keluadih Khaira
37. Bajrahi Khaira
38. Soso Khaira
39. Lusitad Khaira
40. Chitrawar Khaira
41. Baghandar Khaira
42. Kotwatad Khaira
43. Utapatthar Khaira
Harni 44. Harni Khaira
45. Kairakado Khaira
46. Khalari Khaira
47. Janakpura Khaira
48. Virgoha Khaira
49. Ahradih Khaira
50. Sakandri Khaira
51. Hararia Khaira
52. Jatah Khaira
53. Titahia Khaira
54. Taratad Khaira
55. Nangdihtad Khaira
56. Kaikhatari Khaira
Gauli 57. Gauli Khaira
58. Lakhadi Khaira
59. Badahi Khaira
60. Mudwaro Khaira
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61. Salaia Khaira
62. Kasaia Khaira
63. Chetuadih Khaira
64 Papkhatri Khaira
65. Kaplo Khaira
66. Jatajod Khaira
67. Baratad Khaira
68. Bafayat Khaira
69. Pirakhad Khaira
70. Varmasia Khaira
71. Rajaun Khaira
72. Mashandih Khaira
73. Gaudyari Khaira
74. Kondratad Khaira
75. Rahmat nagar Khaira
Vishunpur 76. Fatehpur Khaira
77. Panbharwa Khaira
78. Ketaribant Khaira
79. Wudwatad Khaira
80. Laldaia Khaira
81. Vishanpur Khaira
82. Laxmipur Khaira
83. Kusijhiri Khaira

By order of the Governor of Bihar,
RAMJIWAN SATYARTHY,
Deputy Secretary to Government.
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